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 Shri  Hem  Barua:  It  cannot  be  settl-
 ed  in  the  Chamber.  That  is  why  I  am
 asking  for  your  guidance  now.

 Mr.  Speaker:  The  Chair  has  to  de-
 cide,  as  any  issue  arises,  on  the  facts
 that  are  involved  in  that  particular
 issue,  If  a  hypothetical  case  is  put
 before  the  Speaker  and  his  guidance
 or  direction  is  required  on  that,  then
 it  is  a  very  difficult  thing;  he  might
 have  to  decide  it  later  on,  and  then
 perhaps  he  might  put  himself  in  diffi-
 culty.

 Shri  Hem  Barua;  I  shall  finish  in  a
 minute.

 Mr.  Speaker:  I  would  request  the
 hon.  Member  to  let  us  proceed  with
 the  business,

 Shri  Tyagi:  How  can  the  Speaker
 guide  the  Opposition?  The  Speaker
 cannot  guide  the  Opposition.  How
 can  they  ask  for  your  guidance?

 Shri  Hari  Vishnu  Kamath:  How  can
 my  hon.  friend  say  that  the  Speaker
 cannot  guide  the  Opposition?  The
 Speaker  is  there  to  guide  the  entire
 House.  So,  jt  was  wrong  on  the  part
 of  my  hon.  friend  to  have  saiq  like
 that.

 Mr.  Speaker:  Al]  are  equal  for  me,
 whether  they  be  on  this  side  or  on
 the  other  side.
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 STATEMENTS  SHOWING  ACTION  TAKEN  BY
 GOVERNMENT  ON  VARIOUS  ASSURANCES,
 PROMISES  AND  UNDERTAKINGS  GIVEN  BY

 MOnIsTERS
 The  Minister  of  Parliamentary

 Affairs  (Shri  Satya  Narayan  Sinha):
 I  beg  to  lay  on  the  Table  the  follow-
 ing  statements  showing  the  action
 taken  by  the  Government  on  various
 assurances,  promises  and  undertak-
 ings  given  by  Ministers  during  the
 various  sessions  shown  against
 each:

 (i)  Statement  No  I,  Second  Ses-
 sion,  962  (Third  Lok  Sabha).
 [See  Appendix  II,  annexure

 No.  104],
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 (ii)  Supplementary  Statement  No,
 IH,  First  Session,  962  (Third
 Lok  Sabha).  [See  Appendix
 II,  annexure  No.  105].

 (iii)  Supplementary  Statement  No.
 VI,  Fifteenth  Session,  96]
 (Second  Lok  Sabha),  [See
 Appendix  II,  annexure  No.
 106).

 (iv)  Supplementary  Statement  No.
 VI,  Fourteenth  Session,  962
 (Second  Lok  Sabha).  [See
 Appendix  II,  annexure  No.
 107].

 (v)  Supplementary  Statement  No.
 XV,  Thirteenth  Session,  496
 (Second  Lok  Sabha).  [See

 Appendix  I,  annexure  No.
 108).

 12:30  brs.
 RE:  POINT  OF  ORDER

 शो  बागड़ी  (हिसार)  :  अध्यक्ष  महोदय,
 ईरान  ए  प्वाइंट  श्राफ  आर्डर  ।  एक्स पंक् शन  के
 बारे  में  जो  ग्राप  ने  कहा  है.  (Interruptions).

 sit  रघुनाथ  सिंह  (वाराणसी)  :  यह
 कोई  प्वायंट  आफ  बार्डर  नहीं  है  ।

 Mr.  Speaker:  Let  us  hear  if  there
 is  any  point  of  order.

 श्री  बिगड़ो  :  अभी  एक्स पंक् शन  करने  के
 बारे  में  जो  वालिया  चल  रहा  था,  उसमें  मुझे
 एक  बात  यहं  कहनी  है  कि  जो  लफ्ज  एक्स पंज
 किये  जायें,  उन  को  प्रोसीडिग्ज  में  लिख  कर
 उनके  जागे  लिख  दिया  जाये  कि  &  लफ्ज
 एक्स पंज  किये  जायेंगे  ।  जो  तरीका  इस  वक्‍त
 प्रतिकार  किया  जा  रहा  है,  उससे  इस  बात
 का  क्‍या  पता  चल  सकता  है  कि  मैंने  कौन  से
 शब्द  कहे  थे  ?

 अध्यक्ष  महोदय  :  श्रीनगर,  झालर  ।  मैंने
 प्रा पका  प्वायंट  अाफ  झालर  सुन  लिया  है  1
 शब  श्राप  बैठ  जाइये  ।

 श्यो  बागों  :  एक  प्वायंट  आफ  पार
 झोर  है  |  (Interruptions).


